GOVERNMENT OF INDIA
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L OK SABHA
UNSTARRED QUESTION NO. : 1933
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ZERO BAG FARES

1933. DR. KAMBHAMPATI HARIBABU
SHRI A. ARUNMOZHITHEVAN
SHRI VIJAY KUMAR HANSDAK

Will the Minister of CIVIL AVIATION
ofleR feratrotol ¥t be pleased to state: -

(a) whether there is any proposal with Directorate General of Civil
Aviation to allow domestic airlines to offer discounted ‘Zero Baggage
Fares';

(b) if so, the details thereof indicating the charges, if any, in case a
passenger brings any luggage despite booking ticket under the ‘Zero
Baggage Fares'; and

(c) whether any of the domestic airlines have appr oached the Gover nment
in thisregard, if so, the details ther eof ?

ANSWER

Minister of Statein the Ministry of CIVIL AVIATION
ol1? fordiToTet FIIerI 3 I3 it (Dr M ahesh Shar ma)

(a) to (c): Directorate General of Civil Aviation (DGCA) has issued Air
Transport Circular 03 of 2015 on 'Unbundle of services and fees by
scheduled airlines'. The circular allows airlines to offer " no check-in
baggage/hand baggage only" fare scheme subject to the condition that the
penalty to be imposed on a passenger, who avails such schemes by turns
up with baggage for check-in at airline counter, cannot exceed the
amount of incentive offered compared to lowest fare.

Although scheduled airlines are free to fix the charges/fee for the
unbundled services, yet DGCA reservesthe right to intervene and stop
the scheduled airlines from charging for any specific unbundled services
if principles such asopt-in, transparency, non-discrimination are found to
be violated by the airlines.
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